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Applicantby Shri Y.H.Appa. 
Shri Ajay Kantble, Head Clerk for 
the Respondents The Responaents 
are directed to give inspecj on 
of the docwnents mentioned in 
11.?. No.473/93 to the applicant 
withth four weeks and to keep the  
docuts ready at the time of 
final hearing. 

Keep on sine die list. 
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M.Ps 144/93 and 475/93 , C,P 104/93 in GA 980/92 
M.Ps 1061/921, 25/93 and 473/93 and C5 195/92 and 105/93 in 0A 1035/92 and M.P5 143/93 and 474/93 and C.P. 109/93 
GA 1019/92, 	 In
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None for the applican.tk 

 Shri A.L. Kasture, Counsel for the respondents  

Shri Kasturey prays for some t&me to file written reply 
of the alleged Contemner. He may do so within four weeks 
with an advance Copy 

to the counsel for the applicanJ List these 9ses for orders on  27. 3 j 
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